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There is no provision for creation of jobs under the NERUDP scheme.
Enhancing walkability in Delhi for pedestrians

1338, SHRIMATT AMBIKA SONI:
DE. T. SUBBARAMI REDDY:

Will the Minister of HOUSING AND URBAN AFFAIRS be pleased to state:

(a)  whether Delhi Development Authority (DDA) has approved a policy for

enhancing walkability in the city to make it safer for pedestrians;
(b) if so, the details thereof;

(¢)  whether the Ministry has approved the policy and if so, by when it will be

notified; and

(d)  whether the Ministry will advise for such a plan in other metropolitan cities

also?

THE MINISTER OF STATE OF THE MINISTRY OF HOUSING AND URBAN
AFFAIRS (SHRI HARDEEP SINGH PURI): (a) to {d) Delhi Development Authority
(DDA) has intimated that the Authority in its meeting held on 14.06.2019, had approved
the draft Regulations for Enhancing Walkability in Delhi, which provide a guiding
framework for transforming Delhi into a pedestrian-friendly city by creating a quality
urban environment. The aim is to improve conditions both for 'destination walking' i.e.
walking to work, school, place of worship, stores, theatres, public transit, etc., as well
as 'recreation walking' i.e. walking for leisure or exercise. DDA has forwarded the draft
Regulations for consideration and approval of the Ministry under Section 57 of Delhi

Development Act. 1957, which is under examination.
AMRUT scheme in Uttar Pradesh

1339. DR. SANJAY SINH: Will the Minister of HOUSING AND URBAN AFFAIRS
be pleased to state:

(a) the steps taken for implementation of Atal Mission for Rejuvenation and

Urban Transformation {(AMRUT) scheme in Uttar Pradesh till date;

(b) the details of the cities of Uttar Pradesh selected for AMRUT scheme in Uttar
Pradesh;
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{c) the details of Detailed Project Report (DPR) and fund allocation for
implementation of AMRUT scheme in Uttar Pradesh;

{d) the progress of AMRUT scheme in Uttar Pradesh; and

{e) the time-frame for completion of projects under AMRUT scheme in Uttar
Pradesh?

THE MINISTER OF STATE OF THE MINISTRY OF HOUSING AND URBAN
AFFAIRS (SHRI HARDEEP SINGH PURI): (&) Under Atal Mission for Rejuvenation and
Urban Transformation (AMRUT) Ministry of Housing and Urban Affairs has approved
State Annual Action Plans (SAAPs) amounting to ¥ 11,421.67 crore submitted by the
State of Uttar Pradesh for the entire Mission period (25 June, 2015 to 31 March, 2020),
which include committed Central Assistance of ¥ 4,922 .46 crore.

Central Assistance of ¥ 1.818.26 crore has been released so far to the State of
Uttar Pradesh under the Mission which include ¥ 1,470.52 crore for implementation of
projects, ¥ 129.35 crore as incentives for reforms, ¥ 69.59 crore for Administrative
and Office Expenses, ¥ 9.73 crore for formulation of GIS based masterplan and
T 139.07 crore for completion of projects of erstwhile Jawaharlal Nehru National
Urban Renewal Mission (JNNURM) that were eligible for funding under AMRUT

scheme.

(b) The list of 61 cities selected under AMRUT scheme in the State of Uttar
Pradesh is given in the Statement (See below).

{c) and (d)Against the approved SAAPs of T 11,421.67 crore under AMRUT for the
State of Uttar Pradesh, including committed Central Assistance of T 4,922 46 crore, State
Government has taken up 571 projects worth ¥ 13,020.54 crore. The entire additional cost
of the projects will be borne by the State.

So far, 48 projects costing ¥ 378.51 crore have been completed and contracts for
376 projects worth ¥ 6,945 33 crore have been awarded and works are under progress.
Further, 145 projects costing ¥ 5,639.46 crore are under tendering process and
approval of Detailed Projects Reports (DPRs)is pending for 2 projects costing ¥ 57.24

CTore.

{e) AMRUT scheme was launched on 25 June, 2015 for a period of 5 years and
15 scheduled to end on 31 March, 2020.
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Statement

List of cities selected under AMRUT scheme in Uttar Pradesh

1. Agra 22, Fatehpur 43 Meerut
2. Akbarpur 23, Firozabad 4. Mirzapur-cum-
3. Aligarh 24, Ghaziabad Vindhyachal
4. Allahabad 25, Ghazipur B Modinagan
£ Rewvdl 2% Gonda 46, Moradabad
6. Ayodhya 27 Gorakhpur 47 Mughal sarai
7. Azamgath 28 Hapur 48 Muraffarnagar
8. Bahraich B T 49 Oral
9.  Ballia 30, Hathras 50, Pilibhit
10.  Banda 31 Jaunpur 51, Rae Bareli
11.  Baraut 80 Thang 52 Rampur
12, Bareilly %5 Kampur 53, Saharanpur
13. Basti
34 Kasgan) A, campel
14, Budaun 5 Rhuls 55, Shahjahanpur
15, Bulandshahar :
| 56 Talimp 56, Shamh
& Ehadans S T 57.  Shikohabad
17 Deoria — 5%, Hilapar
18 Ftah 39 Lucknow 39, Sultanpur
19, Etawah o M . Umao
20, Faizabad ' P o _
. aranasi
21.  Farrukhabad-cum- 41 Mathura

Fatehgarh 42, Maunath Bhanjan

Pucca houses to every citizen of the country

T1340. SHRI LAL SINH VADODIA: Will the Minister of HOUSING AND URBAN
AFFAIRS be pleased to state:

(a)  whether it is a fact that Government is seriously contemplating upon providing

pucca houses to every citizen of the country;

TOriginal notice of the question was received in Hindi.



